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38,MG Marg Civil Lines,Gld Red Building, Allahabad-211041
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Dated: G08/05/2817
Ta
Appellant as per address i table below

Respondent as per address m table below

Final Order No. A/70456/2017-T5X1D BT dated 64/65/2017

Pam directed to transmit herewith a centified copy of order passed by the Tribunal under section 35-C(1) of the,

Central Excise and Salf Act, 1944, Q/{d’,

¢
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Appiication Appeal Name and Address of Appellant

i E/3794/2010 Commissioner of CUSTOMS-
Meerut-ii
QPPOSITE SHAHEED SMARAK,
DELH ROAD. . .BHANSALI
GROUND,
MERERLT,
LITTAR PRADESH

Name and Address of Respondent

Neers Enterprises (unit-ig)
G.saleem Manzilovil Lines,,
RAMPUR

BIP

Cupy To

3 Bar Agsociation, CESTAT, Allahabad

4 Bivector Publications, Customs, Excise, 1P, Estate, Delhi

5 hiis .(.?cntax Publications Pvi, Lad,, 15 12-13, Bhishan Piamab Marg, New Delli-3

6 Company Law Institwte of Tndia Pyt fad,, No.2 (obd no.36), Vaithyaram Street, T, Nagar, Chennai-17
T Taxmarn Alied Service Pvt, Lid, 5932, New Robtak Road, New Delhi-1 10005

§ LAWCRUX Advisors Pyt L4d., BAW House, [-8, Seetor-10, Faridabad 121003 (Farvana)

O TaxIndiaOnline.com Pvi. LAd, 2nd Floor, Vasant Arcade, Vasam Kuni, New Delhi - 110070

14 Mark Professional Services Pet. Lad, 108, Everest Block, Aditys Enclave, Hyderabad - 38

1} The ICFAT seciety, 51, Nagariuna Hill Punjagutia Hyderabad.- 300082

12 1S Knowledge Processing Pt ltd (taxmanagementindia.com), FF-19,1st Fioor,Cross River Mf_t]I,CBD

Ground, Near Karkardooma Court,Delli-110332 /&\9’/

égf{?ﬁl. Regisirar

13 CIR. 14 Office Copy 15 Lard File -



CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH
Appeal No. E/3794/2010-EX{DB)
Dated of Hearing/decision: 04/5/2017
[Arising out of Order-in-Appeal No. 289-CE/MRT-1}/2010 dated

30.08.2010 passed by Commissioner (Appeals), Customs & Central
Excise, Meerut-11}

C.C.E. & S.T., Meerut-11 Appellant
Vs.
Neeru Enterprises (Unit-11) Respondent

Appearance:
Present for the Appellant: Shri Pawan Kumar Singh (Superintendent) A.R.
Present for the Respondent: None

Coram: Hon’ble Shri Anit Choudhary, Member (Judicial)
Hon'ble Shri Anil G. Shakkarwar, Member (Techni

Final Order No. 70 L15§'6j:u.:f?-

Per: Anit Choudhary
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Appeal is disposed of as withdrawn under L:tagation\‘\f’:u;ubq‘po as ,cz.*rg,‘-*’,y’
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praved by Commissioner, Customs & Central Excise, Meerub‘:mz@éﬁ:::ff&-/
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application dated ug.3.201 /.
(Dictated and pronounced in the Open Court)
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